
"INSTITUTION, DISPOSAL & PENDENCY OF CASES IN THE FAMILY COURTS OF THE STATE (ORISSA)
BI·MONTHLY:· AUGUST & SEPTEMBER, 2019"

No. of Family Courts Pendency Position in Family Courts
SI. Name of the Family Courts Institution during the Disposal during the
No. Judgeship Exists or not Sanctioned Working Opening Balance months of August & months of August & Pendency as on

as on 01.08.2019
September, 2019 September, 2019

30.09.2019

I Angul Exist I I 364 46 66 344
2 Balasore Exist I I 3675 245 195 3725
3 Bargarh Exist I I 902 46 27 921
4 Bhadrak Exist I I 2770 118 65 2823
5 Bolangir Exist I I 516 28 8 536
6 Boudh Exist I I 203 13 -. 213J
7 Cuttack Exist I I 3583 221 329 3475
8 Dhenkanal Exist I I 580 73 91 562
9 Ganjam,

Exist I I 2030 171 79 2122
Berhampur

10 Jagatsinghpur Exist I I 1100 70 85 1085
1I Jajpur Exist I I 1487 156 175 1468
12 Kalahandi,

Exist I I 249 17 31 235
Bhawanipatna

13 Kendrapara Exist I 1 3077 106 72 3111
14 Keonjhar Exist 1 I 685 70 54 701
15 Khurda Exist I I 1443 106 72 1477
16 Bhubaneswar Exist I 1 5030 3Y 274 5081-)

17 Koraput,
Exist I I 378 21 2 397

Jevoore

18 Mayurbhanj,
Exist 1 1 1442 88 43 1487

Baripada
19 Nabarangpur Exist 1 I 153 16 14 155
20 Nayagarh Exist I 1 1091 92 108 1075
21 Phulbani Exist I 1 236 29 22 243
22 Puri Exist I I 1407 142 207 1342
23 Rayagada Exist I 1 138 31 23 146
24 Sambalpur Exist I 1 710 51 18 743
25 Sonepur Exist 1 1 309 8 9 308

26 Sundargarh,
Exist I 1 1138 '-' 18 1152

Rourkela
J_

TOTAL 26 26 34696 2321 2090 34927


